Central Administrative Tribupal
Principal Bench

0 A.No. 32/98
Hon ble Shri R.K.Ahooja, Memberil;g

New Delhi, this the Sth day of.January, i"ﬁg&;

o

Bhikhari Dass S/o. Late Sh. Bhagwan Sahal, %;3 é
R/o. H.No. 278, Karkarduma, e |
Delhi - 32 " APPLICANT

(By Sh. A.K. Bhardwaj, Advocate)
Versus | o fff

1.Union of India 5

‘The Director General, ; :
Central Public Works Department ; 2 e e

Nirman Bhawan, B oy ot ' >
New Delhi. :

' 2.The Chief Engind®r,
C.P. w.o,"s

Project),
“New Delhi,

seeks hérmi§éion to withdraw the OA in

application for release of terminal benefits. f?t ;@ﬁ@ﬁl

granted with liberty as sought for. - BT o
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